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REPORT OF OVERSIGHT COMMITTEE IN COMPLIANCE OF ORDER OF HON’BLE
NATIONAL GREEN TRIBUNAL PASSED IN 0.A.NO. 593/2019 IN RE: PARYAVARAN
SURAKSHA SAMITI & ANR. VERSUS UNION OF INDIA & ORS.WITH OA NO.
148/2016 IN RE: MAHESH CHANDRA SAXENA VERSUS SOUTH DELHI MUNICIPAL
CORPORATION & ORS.

* % %

Background

The case was transferred from Hon’ble Supreme Court to Hon’ble NGT on 22.02.2017
for reviewing the establishment and working of ETPs and of the Local Bodies for failing to install
ETPs. Hon'ble Supreme Court has mentioned that it is the duty of the Municipalities and Local
Bodies to operate STPs and for that they can recover money from the public. The Central
Government may give financial contribution to the tune of 25%, State 25% and balance by
Urban Local Bodies. On 25.05.2017 Hon’ble NGT asked for status reports from CPCB and the
State PCBs. On 03.08.2018 Hon’ble NGT directed CPCB to prepare an action plan. CPCB reports
of 30.05.2019 (updated on 19.07.2019) and 14.08.2019 giving status of ETPs, CETPs STPs were
considered by Hon’ble NGT. In the report dated 30.05.2019, industries with functional ETPs and
non-complying industries were discussed. Report on the scale of environmental compensation
to be levied on (i) industrial units not complying with industrial norms; (ii) violations of Graded
Response Action Plan (GRAP) in NCR; (iii) pollutants being discharged in water bodies; (iv)
discharge of untreated/partially treated sewage; (v) improper solid waste management by
urban local bodies; and (vi) illegal extraction of groundwater, was also considered.
During discussion Hon’ble NGT decided that-
(1) As per order of Hon'ble Supreme Court, the responsibility of operating STPs is on the
local bodies. In absence thereof, the State has to cater to the financial requirement from its
own resources. Industrial activity without proper treatment plants (ETPs and CETPs) is not to
be allowed by the State PCBs and the Secretaries, Environment of the States will be
responsible for this.

(2) As regards the Environmental compensation regime fixed for industrial units, GRAP,



solid waste, sewage and groundwater is accepted as an interim measure. There is already a
database available with the CPCB with regard to ETPs, CETPs, STPs, MSW facilities, Legacy
Waste sites. This needs to be collated by CPCB. The State has given timelines which need to be
effectively monitored both by the CPCB and the Chief Secretary.

(3) In the case of river Ganga, timelines have been laid down for setting up of STPs and till
then, interim measures be taken for treatment of sewage. There is no reason why this direction
be not followed, so as to control pollution of all the river stretches in the country. The State has
to enforce compensation regime latest with effect from 01.04.2020. From defaulting local
bodies, who have to pay the amount of compensation in case of default, the compensation
would be deposited with the CPCB for restoration of environment. Chief Secretary would
furnish compliance reports as per directions issued in OA No. 606 of 2018.

In the report of CPCB dated 14.08.2019, a list of non-compliant CETPs was given. It was
recommended that State Pollution Control Boards shall direct non-complying CETPs to take
immediate corrective actions to comply with the environmental standards. Non-complying
CETPs would be charged environmental compensation. OCEMS should be connected with CPCB
and SPCB servers to ensure a robust system of physical inspections to verify compliance by
drawing samples.

Hon’ble NGTvide order OA No. 593/2017 dated 28/08/2019) while accepting the
recommendation of the CPCB, directed the Chief Secretaries to take action accordingly and
furnish an action taken report. It directed the CPCB to evolve an environmental compensation
regime with regard to CETPs, not meeting the prescribed norms.

Hon’ble Tribunal gave the following directions:-
(i) The Environmental compensation regime fixed for industrial units, GRAP, solid

waste, sewage and ground water in the CPCB report dated 30.05.2019 is accepted.

(ii) SPCBs/PCCs may ensure remedial action against non-compliant CETPs.

(iii) ~ State Governments to ensure 100% treatment ofthe generated sewage and in default
to pay compensation which is to be recovered by the States, with effect from
01.04.2020.

(iv) The Chief Secretaries of the States may file compliance reports.



In OA No. 673 of 2018 in re: News Item published in “The Hindu” authored by Jacob
Koshy, titled “More river stretches are now critically polluted; CPCB” dated 06.12.2019, the
Hon’ble NGT directed100% treatment of sewage by 31.03.2020, failing which compensation
of Rs. 5 lakhs per month per drain for default in in-situ remediation and Rs.5 lakhs per STP for
default in commencement of setting up of the STP would be charged. The timeline for
completion of setting up of STPs was fixed till 31.03.2021, failing which Rs 10 Lakhs per
month per STP was to be charged. The Tribunal also directed for an institutional mechanism
for monitoring. The monitoring was to be done at the Chief Secretary level. It was further
directed that procedures for DPRs/tender process be shortened and if found viable, business
model be developed at Central/State level.

CPCB sent its compliance report dated 28.08.2019, in which it gave a list of ETPs, CETPs
and STPs which were functional, non-functional and closed. |t also gave a list of ETPs, CETPs
and STPs under construction. It mentioned that SPCBs and CPCB are not displaying OCEMS data
in public domain.

In OA No. 148 of 2016, dated 11.09.2019 the Hon’ble Tribunal directed reuse of treated
water because proper utilization of treated water has implications not only to save potable
water but also to prevent illegal extraction of groundwater and conservation of water bodies.
To ensure utilization of treated waste water so as to reduce pressure on the ground water
resources throughout the country, the Tribunal directed all the States to prepare and furnish
action plans within three months to the CPCB so that CPCB could review the same and issue
further directions. The timeline was extended to 30.06.20109.

The Tribunal again considered the report of CPCB on 31.07.2019. The State of UP had
not submitted its report. The Tribunal directed that action plans should be submitted before
30.11.2019, failing which compensation of Rs 1 Lakh per month would be levied to be
deposited with CPCB and the Chief Secretary had to monitor the compliance.

The CPCB submitted its report on 15.05.2020 giving gap analysis of action points in the
Action Plan to be prepared for use of treated sewage as per details below:

i.  Estimation of quantity of present and projected sewage generation,



fi.  Estimation of Present and planned treatment capacity

iii. ~ Identification of Bulk users (Irrigation, horticulture, Industries, PWD and Railways etc)
and to quantify the usage

iv.  Estimation of quantity of treated sewage to be used by the bulk users

v.  Specification timelines to meet the target.

Hon’ble NGT directed that the States which have not adhered to the Action Plan should
immediately do so before 30.06.2020 and it would be the responsibility of the Secretary of
Urban Development Department, to be overseen by the Chief Secretary. CPCB may submit its

report by 15.09.2020.
Compliance Report

As per the compliance report submitted by SMCG, the total water consumption of urban
population as per 2011 census was 150 liters per capita per day. Sewage generation in the State
is 5500 MLD.
* The State has 104 STPs (102 STP functional and 02 STP non-functional) with installed
capacity of 3298.84 MLD. i.e. 68% against which capacity utilization is 2255.124 MLD.

The details are as follows:

1| Agra 9 220.75 162.44 74%
2 | Prayagraj 8 268 251.669 94%
3 | Anupshahar 4 507 3.838 76%
4 | Ayodhya 1 12 121 101%
5 | Banda 1 4 0 0%
6 | Bijnour 1| 24 12.49 52%
7 | Chitrakoot ik 3.42 1.3 38%
8 | Etawah 2 23.9 13.76 58%
9 | Fatehgarh 1 2.7 2.69 100%
10 | Firozabad i 3 1.5 50%
11 | Garhmukteshwar 2 9 3.9 43%
12 | Ghaziabad 8 480 310.57 65%




13 | Gorakhpur 2 45 30.693 68%
14 | Greater Noida 4 174 63.737 37%
15 | Kannauj 1 13 12 92%
16 | Kanpur 6 466 335.23 72%
17 | Loni (Ghaziabad) 1 30 0 0%
18 | Lucknow 5 445 362.758 82%
19 | Mainpuri 1 23 8.57 37%
20 | Mathura 4 46.85 19.19 41%
21 | Meerut 14 179 124.82 70%
22 | Mirzapur 2 18 19.36 108%
23 | Moradabad 2 78 28.8 37%
24 | Muzaffar nagar 1 325 29.8 92%
25 | Narora 2 6.25 3.724 60%
26 | Noida 6 231 150.04 65%
27 | Pilkhua 1 3 0.2 7%
28 | Rampur 3 34 20.32 60%
29 | Saharanpur 1 38 38.27 101%
30 | Saifai 1 1.6 1.08 68%
31 | Sultanpur nl 5 2.18 44%
32 | Varanasi 5 361.8 218.14 60%
33 | Vrindavan 2 12 9.955 83%
* There are 62 STPs which are under construction. The total capacity of STPs till 2021
would be 1522.16 MLD. The details are as follows:

il Agra 13 177.6 Under tendering

2 Baghpat 1 14 "

3 Bareilly 4 63 Under tendering

4 Chunar il 0.01 .

5 Etawah 1 21 -

6 Farrukhabad 2 61.5 Under tendering

7 Ghazipur i; 21 Under tendering

8 Jaunpur 1 30 =

9 Kanpur 1 30 =

10 Kasganj 1 15 =

11 Lucknow 2 40 Under tendering




12 Mathura 1 30 -
13 Meerut 1 220 Under tendering
14 | Mirzapur 2 17 Under tendering
15 Moradabad 1 25 -
16 Muzaffarnagar - (Budhana) 1 10 -
17 Muzzafarnagar 2 54.5 -
18 Prayagraj - (Naini, Phaphamau, 3 72 -
Jhunsi)
19 Sultanpur 3 17 -
20 Unnao % 15 -
21 Unnao - (Shuklaganj) 1 5 =
22 Varanasi - (Ramna) 1 50 -
23 | Varanasi - (Ramnagar) 1 10 -

1 Aligarh 1 45 -
2 Azamgarh 1 8 Under Tendering
3 Bareilly 1 35 -
4 Bulandshahar 1 40 -
5 Etah 1 24 -
6 Hapur 1 30 -
7 Mirzapur 1 7 -
8 Modinagar 1 20 -
9 Rae Bareilly 1 18 -
10 Shahjahanpur i 40 Under Tendering
il Ballia 1 19.6 -
2 Firozabad 1 67 -
3 Lucknow 1 120 B
4 Pratapgarh 1 8.95 -
1 Jhansi i 26 -




Kanpur — Baniyapur

e DPR for 12 STPs with a proposed capacity of 425 MLD had been sent to NMCG for

approval. The details are annexed as Annexure 1.

Compliance report received from UPPCB

Present status of ETPs/STPs and CETPs in the State as on 14.08.2020 are as follows:

Generation of sewage in ULBs 5500 MLD

Existing STPs 105

Existing Treatment capacity 3365.84 MLD

STPs under construction (31 Nos.) 782.06 MLD (Capacity)
STPs under Tendering (29 Nos.) 613.38 MLD (Capacity)

As per the details provided by UPPCB, it was observed that currently 105 STPs with cumulative
capacity of 3365.84 MLD were operational. A list of STPs commissioned and existing till

14.08.2020 is provided below:



Status of Existing Sewage Treatment Plant

S.N| Activity | Name & Capacirty of Projects/Units | Present Stage
o (Existing and Required) (%o Progress)
Name Nos. | Capacity
(MLD)
1 2 3 4 5 0
1 | STPs & Dandupura 1 78 Commnussioned
2 | I&D etc. Pilkhar 1 10 Commissioned
3 Naglaburhi 1 225 Commnussioned
- Jaganpur 1 14 Commussioned
5 Devri Road 1 12 Comnussioned
6 Bichhpun X 40 Commussioned
7 Dandupura - 2 1 24 Comnussioned
8 Bichhpun - 2 1 36 Commnussioned
e Kalandi Bihar ¥ 45 Comimissioned
10 Naim 1 60 Commnussioned
11 Naini - 2 1 20 Commussioned
12 Rajapur 1 60 Comnussioned
13 Salon - 3 1 20 Commissioned
14 Salon - 2 1 14 Commussioned
15 Numavadih 1 50 Commussioned
16 Kodmn 1 25 Comumissioned
17 Ponghat 1 10 Commissioned
18 Aahar Road 1 081 Commissioned
19 Shivanand Asharam 1 1.76 Comnussioned
20 Anupshahar 1 1.5 Comnussioned
(NGRBA)
21 Anupshahar 1 1 Commissioned
22 Ramghat Ayodhva 1 12 Commnussioned
23 Kanwara Road 1 4 Commissioned
24 Bijnour 1 24 Commussioned
25 Near Viklang Kendra| 1 342 Commnussioned
26 Karanpur 1 10.45 Commnussioned
27 Umren 1 1345 | Comnussioned
28 Fatehgarh 1 2.7 Comanssioned
20 Firozabad 1 3 Commussioned
30 Garhmukteshwar-[ 1 6 Comnussioned
(NGRBA)
31 Garhnwkteshwar-II 1 3 Commissioned
(NGRBA)
32 Indirapuram 1 74 Comnussioned
33 Indirapuram - 2 1 36 Commissioned




1 2 3 4 5 6
34 Dudaheda - 3 1 70 Comnussioned
35 Govindpuram 1 36 Commussioned
36 Dudaheda 1 >0 Commussioned
37 Mort1 Rajendra nagar| 1 56 Commussioned
Extension
38 Bapudham 1 56 Commussioned
390 Indirapuram 3 1 56 Commussioned
40 Ramgarhtal 1 30 Comnussioned
41 Mahadev Tharkhandi 1 15 Commnussioned
42 Kasna 1 137 Commussioned
43 Ecotech 3rd 1 20 Comnussioned
3 Ecotech 2nd 1 15 Comnussioned
45 Badalpur 1 2 Commissioned
46 Kannauj (State 1 13 Commussioned
NGREBA)
47 Jajmau 1 36 Comnussioned
48 Bingaon 1 210 Commissioned
49 Jaymau - 2 1 130 Commuissioned
50 Jajmau - 3 1 5 Commuissioned
51 Sajan 1 42 Commissioned
52 Kanpur (JNNURM) 1 43 Commussioned
53 Lom 1 30 Commissioned
54 Bharwara 1 345 Comnussioned
35 Daulatgan; 1 42 Commussioned
56 Daulatganj - 2 1 14 Commnussioned
57 Jalkal 1 6.5 Commissioned
58 Awas Vikas STP 1 375 Commnussioned
50 Powerhouse Road 1 23 Comnussioned
60 Trans Yamuna 1 16 Commussioned
61 | Mosam 1 13.50 Commussioned
62 Trans Yamuna - 2 1 145 Commussioned
63 Trans Yamuna 1 2.76 Commussioned
{Gowardhan)
o4 Ganga Nagar 1 10 Commnussioned
65 Lohia Nagar 1 10 Comnussioned
66 Shatabdi Nagar 1 15 Commnussioned
67 Sharda Purni Phase-1 1 6 Commussioned
68 Pallavpuram 1 7 Comnussioned
69 Ved Vvaspur 1 15 Comnussioned
70 Pandav Nagar 1 3 Commussioned
71 Pallavpuram - 2 1 11 Comnussioned
72 Rakshapuram 1 6 Comnussioned
73 Village Kamalpur 1 72 Commissioned
74 Saardapur: Phase 2 1 6 Comnussioned
75 Modipuram Tiraha 1 iy Commissioned
76 Saimik Vihar 1 6 Comunussioned




1 2 3 4 5 6
77 Major Dhvan Chand | 1 7 Commussioned
78 Pucca pokhra 1 14 Comnussioned
79 Vindhvachal 1 + Commussioned
80 Moradabad 1 58 Commuissioned
(NGRBA)
81 Moradabad 20 Comnussioned
Developement
Authority, New
Moradabad
82 Kidwai nagar 325 Comnussioned
83 Narora Atonuc Power 225 Commissioned
Plant
84 Narora (NGRBA) 1 - Commussioned
85 Sector-54-2 1 33 Commuissioned
86 Sector-54-3 1 54 Comnussioned
87 Sector-50 1 25 Comnussioned
88 Sector-50-2 1 34 Commussioned
80 Sector-123 1 35 Comnussioned
o0 Sector-168 1 50 Commussioned
91 Pilkhua 1 3 Commissioned
92 Benajeerpur 1 14 Commussioned
03 Pahanigaon 1 15 Comumussioned
04 Rampur 1 5 Commissioned
95 Mlahipur 1 38 Comnussioned
06 Saifa 1 1.6 Comnussioned
97 Lolepur 1 5 Comnussioned
98 Bhagwanpur 1 08 Comnussioned
90 Dinapur 1 80 Commussioned
100 DLW 1 12 Comnussioned
101 Varanasi (JNNURM)| 1 120 Commussioned
102 Varanasi GAP-II 140 Comnussioned
(JICA)
103 Near Pagal Baba 4 Commnussioned
Mandur
104 Manth Road 1 8 Commussioned
1035 STP Firozabad 1 67 Commussioned
Total 03 265.84




Proposal for STPs construction with timeline:

No. of STPs | Capacity (MLD) | Timeline Cumulative Treatment Capacity (MLD)
12 347.56 December, 2020 313.40

03 77 March, 2021 390.40

12 238 December, 2021 4028.40

04 119.5 March, 2022 4147.90

29 613.38 December, 2022 4761.28

*Gap in treatment Capacity as on December 2020- 738.72 MLD. It is pertinent to mention here

that this gap is calculated on the presumption that all the STPs are functioning at its full

capacity, while practically this is not the correct position.

Status of under construction projects is as under:

Status of Under Construction Projects for Sewage
Treatment Plant
S. |Activity| Name & Capacity of Expected Present
N Projects/Units Commissio Stage
o (Existing and Required) | ning dates (%o
of projects | Progress)
being
Name |Nos. | Capacity |yndertaken
AILD)
1 2 3 + s 6 7
1 | STPs & | Ramna 1 50 Mar-20 81.00%
2 I&D |Rammag| 1 10 Aug-20 30.00%
etc ar
3 Mathura| 1 30 Jan-21 56.83%
4 Shuklag| 1 5 Oct-21 0.00%
an)
S Unnao 1 15 Oct-21 5.00%
6 Kanpur 1 30 Oct-21 7.00%0
7 Nami. 3 72 Sep-21 2.00%
Fafama
u.
Jhunsi
8 Etawah 1 21 Jan-21 21.00%
9 Kasgam 1 15 Jul-21 16.00%
10 Sultanp 2 12 Nowv-21 1.00%
ur
11 Jaunpur 1 30 Oct-21 3.00%
12 Chunar 1 0.01 Sep-20 17.00%
13 Muzaffa| 1 545 Feb-22 0.00%
magar




1 2 3 4 ] 6 7
14 Budhan| 1 10 Feb-22 0.00%
a
15 Baghpat| 1 14 Dec-21 0.00%
16 Morada| 1 25 Mar-22 0.00%
bad
17 Bulands| 1 40 Dec-20 55.00%
hahar
18 Hapur 1 30 Mar-22 5.00%
19 Mirzapu| 1 7 Dec-20 10.00%
T
20 Bareilly| 1 35 Dec-20 10.00%
21 Aligarh | 1 45 May-21 5.00%
22 Rae 18 Dec-20 45.00%
Bareilly
23 Etah 1 24 Jun-20 78.00%
24 Modma | 1 20 Jun-20 55.00%
gar
25 Luckno| 1 120 Jul-20 27.00%
w
26 Ballia | 1 14.6 Jun-20 | 80.00%
.5 Pratapg | 1 8.95 Jun-20 90.00%
arh
28 Jhans: | 1 26 Mar-21 75.00%
Total | 31 781.06
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Status of under tendering stage for STPs:

Status of Under Tendering Stage for Sewage Treatment Plant
SN| Activity | Name & Capacity of Statuz Of Expected | Present Stage
o Projectz Taits Pending Commizsio | (%0 Progre:s)
(Existing and Required) Project: ning dates
Name | Nos. |Capaci of projects
v being
ALLD) undertaken
1 a 3 4 5 i 7 8
1| STP: & | Fatehgath | 3 35 |Out of approx.|To be|Adoumistatve
I&D ete. 5500 MLD|completed [Approval and]
STP  capactyiwithin 24 |Expenditare
requrement.  |months after|Sanchon
the available|the 1zzuance|(AA&ES) to be
capacity oflof Letter ofjrevized
STP by March|Authonzatio
2 Ghazpur | 1 | 21 [c022 will beln AAKES to be
4761.28 MID. eed
There wall be a
gap of 738.72
3 Muzapwr | 2 | 17 [MID  which AAKES to be
will be met revised
after new
projects
3 By |4 ] 8 1 T Tender to be
, irvited, Land
commussiomng
. Till the new s
STP for
3 Agm | 13 | 1754 [neeting  the AAKES tobe
E2p " 1ssued
sanctioned, 1t
6 Meerut 2 214 L eubunitied Revized DPR]
that State under
Government preparation.
han sscued AAKLES o bq
Uttar  Pradesh 155ued
State Septage
-~ Management
7 Lucknow 2 <0 ooty G i
faecal and
8 Shahjahanp| 1 40 |eptage
=, Imanagement
for the
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S Azamgarh | 1 8  |mcovered
sewer network
areas. Also the
Govermnment
order has been
1s5ued to all
the Urban
Local DBodies
for insitu waste
waste
reatmnent
projects on all
such dramsby
adopung bio-
remediation
process

Total 29 | 6134

Status of FSSTPs

The State has promulgated Septage Policy on 31.10.2019 for the Faecal Sludge and Septage
Management for the uncovered sewer network areas and it proposes to cover all the ULBs by
year 2023. In the State, Faecal Sludge and Septage Treatment Plant (FSSTP) had been setup in

Jhansi and Unnao.

Common Effluent Treatment Plants (CETPs)

There are 07 CETPs of cumulative capacity of 58.60 MLD functional in State. All the functional
CETPs were found to be achieving norms as reported in the affidavit filled in Hon’ble Supreme
Court on 14.08.2020. Under Namami Gange Scheme up-gradation of CETP at Mathura is
proposed for which bidding is under process. 03 CETPs are proposed to be commissioned in the

State, the details are as follows:

14



S.No. | Critically Polluted | Name and Address of CETP Capacity Sector
River Stretch (MLD)
1 Hindon Apparel Park Tronica City CETP, Phase-l | 6 Textile
Ghaziabad
2 Kali East CETP, HPDA, Pilkhuwa, Hapur 2l Textile
3 Yamuna CETP, Industrial Area 6.25 Textile
4 Ganga CETP, UPSIDA Textile Complex, Rooma, | 1.55 Textile
Kanpur
5 Ganga CETP Jajmau, Kanpur 36 Tannery
6 Ganga Banther Industrial Pollution Control Co. | 4.55 Tannery
CETP, Banther Unnao
7 Ganga Unnao Tanneries Pollution Control | 2.15 Tannery
Company (CETP) Site-Il Unnao
Total Capacity 58.6

As per the compliance report, in 1126 GPIs and 05 CETPs, OCEEMS are installed and connected
to the online monitoring data at the CPCB/SPCBs.

Status of Proposed CETPs

S5.No.. | CETP Time line

1 SEZ Moradabad (2.4 MLD) December 2020
(Demand for operationalization received in Nov, 2019
DPR/Tender/Contract will be taken up in 03 to 06

months)
2 Growth Centre Jainpur December 2020
Kanpur Dehat (2 MLD) (DPR/Tender/Contract will be taken up in 03 to 06
months)
3 Jajmau Kanpur (20 MLD) December 2022

(NMCG has sanctioned the project at estimated cost of
Rs. 617 Crore. Contract award by JATETA to M/s VA Tech
Wabag Ltd Environment Clearance under consideration
at the level of MoEF&CC, Government of India)
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Monitoring and Enforcements:

Further, It was mentioned by the UPPCB that their control room is functioning. 1152 ETPs from
polluted industries are connected to the control room and to the OCEEMS. This committee
directed UPPCB to check the areas where there is a need to install ETPs and OCEEMS in the

state.

The EC imposed on the defaulting 282 industries is 22.59 Cr. The details are as follows:

1. Major Water I’e\lhsiwiri;;_{ Units | 1,699
5 (_"t{;ﬂpi_\ ing Units B TS |
3. ' Total Defaulter Units 1282 |
| 4, | Action Taken :igail“i:i-t- Defaulter Units A
i TUnits lying self-closed 126
< TUnits closed by Utar! 99

| Pradesh Pollution Control

|
L Board

SN, iR I e

iii. | Show Cause Notice Issued =

iv. | Environmental Rs. 22.59 Crore |
| Compensation imposed

v. | Prosecution Filed & | Filed - 18

Convictions | Conviction - 04

: |
i i

The EC imposed on the defaulting STPs are as follows:

STPs

EC imposed 2.73CE

EC recovered 0.09 Cr.

Show Cause for EC 36.87 Cr.

The above Environmental Compensation is imposed since May, 2019 to June, 2020

Phyto/bio remediation
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As per the information provided by the UP Jal Nigam and the monitoring done by
UPPCB, 20 drains at Prayagraj, 04 drains at Pratapgarh, 07 drains at Jhansi and 05 drains at
Aamgarh have been tapped and work of in-situ remediation utilising interim measure
(bio/phyto-remediation)had been started. The details of drains where in-stream
phytoremediation has been used as interim measure for the tapping of drains are annexed in

Annexure 2.

Reuse of Treated Water

Out of 2248 MLD water, 410 MLD treated water is being used for agricultural purposes.
It was directed that action plan should be evolved for 100% use of treated water. In spite of
repeated instructions of Hon’ble NGT, the State has neither prepared action plan nor has
submitted it to the Hon’ble NGT though the timeline of 30.06.2020 is already over. It was the
responsibility of the Principal Secretary, Urban Development to ensure it and the Chief

Secretary was to oversee the implementation.

Compliance report received from UPSIDA

Regarding the expansion of tanneries in Jajmau Kanpur: As per the compliance received from
UPSIDA dated 15.03.2020, no expansion should be done beyond the capacity of 20 MLD in the
area. All the new units should only be permitted to install in the new upcoming mega-leather
cluster. To install the mega-leather cluster in Senpurab Para, a proposal has been made to
install it in 440.0 Acre of land. To construct the CETP in the mega-leather cluster M/s IL&FS has
been selected. M/s IL&FS had submitted a preliminary report on 13.09.2018 to UPSIDC. UPSIDC
has sent the report of IL&FS to NMCG, regarding which no directions have been issued yet.
Once directions from NMCG will be received IL&FS will submit their final report. A detailed

report is annexed as Annexure 3.
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STATUS OF CETP INSTALLED IN UPSIDA INDUSTRIAL AREA

{S.No CETP Location Capacity Present Status & Time Brief Details
Status required for
Hon'ble NGT
order
compliance (OA
, _ |No.0si2018) 3 Sl Ui
1 | TDS City (Apparel Park 6.00 MLD | Operational Complied.
Tronica city )Ghaziabad i el T st L e R s
2 TDS City {Apparel Park 4.00 MLD | Closed by 30.6.2020 CETP was maintained and operated by SPV.
Tronica city) Ghaziabad UPPCB on Closed on 30.4.2019 due 1o poor performance.
30.4.2019 However, CETP noted at St.No. 1is adequate
to treat the effluent of all the functional member
B | units running at present. P
' Kanpur Na 155 MLD rational Complied CETP is maintained and operated by .
3 LA Rooma, r Nagar QOpe m  Soguiated by UPFGB. e
F4Y 540 MLD | Not operational | 31.12.2020 Dernand for operationalizing CETP has been
. g e received only in Nov.2019. IIT, Roorkee team
has inspected for Gap analysis. S E
el 5 B BT R is oottt T
owth Centre, Jain, 2.00 MLD | Not rational | 31.12.2020 Requesied llT‘Kanpur to visit CETP but
i kgngjr Dehat s T Covid19, visit is delayed. Dr. Bose, HT Kanpur
; | hasbeen entrusted for the job. | G
inoufi - 11.60 MLD | Construction |- Construction deferred, would be restarted as
® Dy stopped | and when requirement arses. v
Eigs 595 MLD | Operational | Non complied CETP is mantained and by SPV.
7 LA site-A Mathura per Sequsied by UPPCB Cwy 3 e
pelow compliance level Up gradation project
approved by Namami Gange which includes up
gradation of CETP lo compliant level and
e additionally make it ZLD. =
& 215 MLD ational | Complied CETP is maintained and operated by SPV.
B |.A. Unnao Site-2 Oper: | Eomatad by UPPCB. i
o 455 MLO | tional | Complied CETP is maintained and operated
[ 3 LTP Banthar, Unnao Fps!a ; s

Compliance received from CPCB

As per the step taken report of CPCB, submitted on 05.05.2020 the details are as follows:

Constitution of Monitoring Committee

In compliance of the Hon’ble NGT Directions, the CPCB had nominated Shri Ajay Aggarwal,

Scientist “E” as Nodal Officer to deal with the issue of CETPs/ETPs/STPs. The MoEF&CC had

nominated Dr(Ms) Susan George K., Scientist “D” as a representative, associated with the Nodal

Officer for monitoring.

Meetings of the Monitoring Committee

So far, fifteen meetings of the Monitoring Committee were held starting from 24 August,

2018, and thereafter on 24" September, 2018, 26" October, 2018, 26" November, 2018, 21°

December, 2018 and 22™ January, 2019, 28" February, 2019, 28" March, 2019, 26" April,
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2019, 29" May, 2019, 26" June, 2019, 30" July, 2019, 27" September 2019, 9" December 2019

and15"February2020 at CPCB Head Office, Delhi.

Steps taken by CPCB for compliance of the Hon’ble NGT order dated 03.08.2018

Vi.

vil.

CPCB has been conducting meeting of the Monitoring Committee on regular basis.

CPCB had circulated the formats to all SPCBs/PCCs through letter dated 30.08.2018 for
furnishing the compliance status reports for ETPs/CETPs/STPs by 10" of every month.
CPCB had interacted with SPCBs/PCCs in Review Meetings through video conferencing
held on 28.08.2018, 25.10.2018 and 15.11.2018 for ensuring the compliance of the
Hon’ble NGT Order dated 03.08.2018.

CPCB had sent reminder letters dated 12.10.2018, 26.10.2018, 18.12.2018, 17.01.2019,
21.02.2019, 15.03.2019, 15.04.2019, 17.05.2019, 25.06.2019 12.07.2019, 18.07.2019,
19.08.2019, 23.09.2019, 18.10.2019, 27.11.2019, 20.12.2019, 22.01.2020 and
24.02.2020 to concerned SPCBs/PCCs, which had not furnished the compliance status
reports to the Monitoring Committee.

CPCB had conducted a meeting on 26" April, 2019 with SPCBs/PCCs (Assam, Uttar
Pradesh, Haryana, Delhi and Jharkhand) which had either not submitted the status
reports of ETPs/CETPs/STPs or had major shortcomings in the status reports.

CPCB had prepared Action Plan for SPCBs/PCCs for ensuring the compliance of the
Hon’ble NGT Order dated 03.08.2018 in the matter of Paryavaran Suraksha Samiti &
Anr. v/s Union of India & Ors. (OA No. 593/2017) and circulated the same to all
SPCBs/PCCs on 12.10.2018.

CPCB had been analysing monthly status reports received from SPCBs/PCCs and
communicating the shortcomings observed in the reports to the concerned SPCB/PCC
on regular basis. Shortcomings had been communicated to SPCBs/PCCs through letters
dated 12.10.2018, 26.10.2018, 16.11.2018, 02.01.2019, 23.01.2019, 21.02.2019,
15.03.2019, 16.04.2019, 20.05.2019, 21.06.2019, 19.08.2019, 23.09.2019, 18.10.20159,
27.11.2019, 20.12.2019, 22.01.2020 and 24.02.2020.
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viii.

Xi.

Xii.

CPCB had developed an online portal for submission of compliance status reports by
SPCBs/PCCs. The details of the portal have been communicated through letter dated
26.10.2018 and video conferencing held on 25.10.2018 & 15.11.2018.

CPCB had been uploading the steps taken on its website, as directed by the Hon’ble

Tribunal. The reports can be accessed through the URL- https://cpcb.nic.in/ngt-court-

cases/. So far, six reports with the status as on 26.10.2018, 23.01.2019, 15.04.2019,
19.07.2019, 22.10.2019 and 04.02.2020 had been uploaded.

CPCB had prepared and submitted the ‘Methodology for Assessing Environmental
Compensation and Action Plan to Utilize the Fund’ to the Hon’ble NGT. The Hon’ble NGT
in its order dated 28.08.2019, in the matter of Paryavaran Suraksha Samiti & Anr. v/s
Union of India & Ors., accepted the methodology for environmental compensation and
action plan to utilize the fund.

CPCB carried out monitoring of 144 CETPs in the country, out of which 66 CETPs were
found non-complying with the environmental norms. CPCB issued directions on
13.08.2019 u/s 18(1)(b) of Air and Water Act to concerned SPCBs/PCCs for taking
necessary action against defaulting CETPs.

CPCB is in the process of development of online portals for collection of information
from SPCBs/PCCs, related to river basin-wise status of ETPs, CETPs. STPs, MSW facilities

and Legacy Waste Sites.

Status of ETPs/CETPs/STPs in the State

As on 05.05.2020, all SPCBs/PCCs have responded to the communication of CPCB and provided

the compliance status reports. However, the Uttar Pradesh PCB has not submitted the status

report for ETPs. The information received from SPCBs/PCCs are analysed and shortcomings

observed or action required are communicated to the concerned SPCBs/PCCs on monthly basis,

for appropriate action.

The details of the compliance status are as follows:

No detail of ETP has been submitted to the CPCB by UPPCB.

As of Dec 2019, it was reported that there are 5 CETPs in the State and all were in
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compliance.

Month of the Information Number of CETPs Inspected for Compliance Verification |

Jul-19

Aug-19

Sep-19

Oct-19

Nov-19
Dec-19

Jan-20

nniNiN|lo|l~lu s

Feb-20

Mar-20

1
]
|

Compliance Status of all Existing Sewage Treatment Plants (Municipal and Non-municipal) =

Sl State/UT Total No. of No. of Action taken against Non-complying STPs Month of
NO No. of STPs STPs the
STPsin | complyi Not- No. of STPs No.of | No.of | No.of | iformati
the ng complyi against which STPs STPs STPs an
State/U ng show cause against | agains | agains
T notice/directio | which t t
ns issued closure | which | which
directio | legal | action
ns cases is
issued filed under
inthe | proces
court S
(s)
Uttar
1 Pradesh 84 66 18 0 0 0 18 Feb-20
Compliance Status of all Existing Sewage Treatment Plants (Municipal STPs only) -
sl State/UT Total No. of No. of Action taken against Non-complying STPs Month of
: No. of STPs STPs No. of STPs No.of | No.of | No.of the
N STPsin | complyin Non- against which STPs STPs STPs informatio
the g complyin | show cause against | agains | agains n
State/U g notice/directio | which t t
T ns issued closure | which | which
directio legal | action
ns cases is
issued filed under
inthe | proces
court s
(s)
1 . 84 66 18 0 0 0 18 Feb-20
Pradesh
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No data of compliance of all Existing Sewage Treatment Plant was provided by UPPCB to

CPCB

Number of STPs Inspected for Compliance Verification (municipal and non-municipal)

sl. State/UT Month of the Information
No Jul- | Aug- | Sep- | Oct- | Nov- Jan- | Feb-
19 19 19 19 19 Dec-19 20 20 Mar-20
34 | Uttar
Pradesh 9 80 77 81 80 85 85 84 -

No under Construction/ Proposed CETPs or STPs are there in Uttar Pradesh. No details
of OCEMS were also presented in the CPCB report.

Inspection reports from UPPCB

The Oversight Committee has called for a status report on the CETPs/STPs/ETPs in the State.

The details of CETPs received are as follows:

Operational Status of Existing CETP

Natur i Aoc:
Stat
z Regi | Name and Ca.p e Final Effluent Dt He tats of Tak
S| Cir acit o e of - of Hazardous
o onal | Address | Operate 5 of Quality Mo Observed final ali PR en
Offi of the d by Memb standards or 2 effluent quality (EC
N| es (ML c nito ne Storage/
ce CETPs er ZLD condition R ; !
D) ; ring CEQ Disposal
Units Clos
MS
ure )
1 2 3 4 5 6 7 8 9 10 11 12
Apparel e
park pH = 6.0-9.0 ?;':3:':;35
Tronica BOD = 30.0 mg/I
Ghaz | ey ceTP 6 cop=2500 | 230 e
1 iaba | oy " | upsiDC | | Textile iy 6.20 | BOD =16.0meg/l, | Yes - -
|9 | (fortextile Tss=1000mg/l | ° ks
GiF units) T.Cr.=2.0mg/l me/\,
clle Ghaziabad 155 =380 e,
pH=6.0-9.0
BOD = 30.
s :!E;F; 21 cop-= zgc:n og -
2 |a:a pilkhaun, HPDA MLD Textile g - Closed - - -
Hapur TSS = 100.0 mg/I
T.Cr. =2.0 mg/
CENE Achievin
UPSIDC | UPSIDC/ pH=6.0-9.0 &
. Standards
. Textile Rooma BOD = 30.0 mg/|
s Kan Complex Pollution | 1.5 COD =250.0 i pti =733
3| cle » : = | Textile : 6.20 | BOD:21.0mg/ | Yes - .
ur Rooma, Control MLD mg/l
2 o a 20 L coD:
Kanpur Associati TSS = 100.0 mg/I
- = 50.0mg/L
(for textile on T.Cr.=2.0mg/
; TS5:46.0mg/L
units)
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pH=6.0-9.0 Temp
BOD = 30.0 mg/| Achieving :
COD = 250.0 Soraye
= Standards installed &
H=7.76
CETP Rasimamgl | 9xp Bog =84.0 mg / c'jriggorsfni;:
Kanp . UP.Jal | 36 | Tanner | T.Cr.=2.0mg/ ' sesielas
: ur Jajitiay, Nigam MLD Irrigation 620 L e Rarrikey
Kanpur 8 L Fleapria) 20 COD = 220.0 Enviro.
BOD 100.0 mg/I mg/L EL"S‘EEE';;?)
COD 250.0 mg/l, TS5 =94.0mg / ; . o
755 100.0 mg/| - D"”: “tr
T.Cr. 2.0 mg/l e
pH=6.0-9.0
P
: ek % Industria BOD = 30.0 mg/|
Cir Mt Industrial | 6.25 €OD = 250.0
5| cle Area, Site- | MLD | Textile A Closed No -
4 hura A Associati mg/I
Matt;ura on i TSS = 100.0 mg/I
T.Cr.=2.0mg/I
Achieving
Standards
|:§E§?:f;| Banther pH =6.0-9.0 pH-8.06
polistion Industria BOD = 30.0 mg/I 16.0 BOD =284 mg/ TSDE, 1ISl,
Unn | 4.5 | Tanner COD = 250.0 L
6 Control : 6.20 Yes Banther,
ao Pollution | MLD y mg/I COD =242.0 mg
Co. CETP, 20 Unnao
Saither Control TSS = 100.0 mg/I /L
: Uringo Co. T.Cr.=2.0mg/l TSS=86.0mg /
Cir L
|| cle TCr =1.454 mg/L
5 o
s Unnao ::h':\"f;g
Tanneries 5 pH =6.0-9.0 A
Poligtlan: | o here BOD = 30.0 mg/! e 276
5 ? 16.0 | BOD=27.0mg/ TSDF, lIsl,
Unn Control s 2.15 | Tanner COD = 250.0
7 Pollution 6.20 L Yes Banther,
a9 Contpany Control MLR ¥ g/l 20 COD =204.0.0 Unnao
(CETP) Earnar TSS =100.0 mg/| = /L dr
Site-1l, P T.Cr.= 2.0 mg/l e _';f T
Unnao ¥ =54.0mg /
TCr = 0.135 mg/L

During the inspection conducted in the month of June, 5 CETPs were found operation during
the inspection. All these 5 operational CETPs were achieving norms when inspected. Rest 2

CETPs were found closed on the date of monitoring conducted in the month of June and were

also not connected to the OCEEMS.

During the month of June 2020, 94 STPs were found operational. Out of these 94 STPs, 22 STPs
were not achieving the norms. As per the report 6 STPs based on the oxidation pond technique
were found non complying to the norms. This committee is of the view that the concerned
authority should focus upon the repairing of the existing STPs. Thus, currently available
infrastructure can be used with its full capacity. Also, if the STPs based on old technique were
not achieving norms they can be upgraded with the latest technologies. As, it will save upon the
monitory loss due to inefficiency and amount invested in constructing new STPs. The status of

STPs operational during month of June are as follows:
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Review of Progress by Oversight Committee: In the light of directions of Hon NGT,
the Oversight Committee reviewed the progress in the matter on 30.7.2020.The
main issues are as follows:

The total water consumption of urban population as per 2011 census was
150 liters per capita per day. Sewage generation in the state is 5500 MLD. The
State has 104 STPs with installed Capacity of 3980 MLD. i.e. 72% against which
capacity utilization is 2240 MLD. It is submitted that 62 STPs are under
construction. The total capacity of STPs till 2021 would be 4781 MLD.
Sri Amit Chandra, representative of UPPCB mentioned that the status of ETPs/STPs

and CETPs in the State is as follows:

ETPs/STPs/CETPs Quantity

Inventoried Industries in Red Category.
Operational Industries in Red Category
Complying Industries in Red Category

Non Complying Industries in Red Category

Total STPs
Operational STPs

Not operational

STPs adhering to norms
STPs not adhering to norms
Ls. ' Complying CETPs

The Committee was informed that out of 88 defaulting/non-complying Units,
17 Units have been closed, show cause notices have been issued to 34 Units

It was stated that in the State, there are 104 STPs out of which 02 are non-
functional with a total established capacity of 3298.84 MLD; 62 STPs with total
capacity of 1522.16 MLD are under construction and DPR for 12 STPs with a
proposed capacity of 425 MLD have been sent to NMCG for approval.

It was mentioned by the UPSIDA that their control room is functioning. 1152
ETPs from polluted industries are connected to the control room and to the OCEMS.

The State has promulgated Septage Policy on 31.10.20109.
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Reuse of Treated Water:

Out of 2248 MLD water, 410 MLD treated water is being used for agricultural purposes.
It was directed that action plan should be evolved for 100% use of treated water. In spite of
repeated instructions of Hon’ble NGT, the State has neither prepared action plan nor has
submitted it to the Hon’ble NGT though the time line of 30.06.2020 is already over. It was the
responsibility of the Principal Secretary, Urban Development to ensure it and the Chief
Secretary was to over-see the implementation. The Committee directed the Principal
Secretary, Urban Development to immediately submit the action plan to the CPCB. Special
Secretary, Urban Development Shri Sanjay Yadav assured the Committee that they would be
sending action plan by 31.07.2020.

1. The Oversight Committee also discussed the issue of Groundwater and reverse boring
in separate meetings. It was pointed out that vide order dated 05.12.1996, the Hon’ble

principles of inter and intra generational equity, the precautionary principle,
conservation of natural resources and environmental protection are covered by the EpP
Act, 1986. On 10.12.1996, the Hon’ble Supreme Court had held that The Central

out with their State Acts on the Subject,

2. In the light of the Supreme Court Order and the State Act, the Oversight Committee felt
that the roles of Central Ground Water Authority and State Ground Water Authority
need to be clarified. The Central Government needs to come out atleast with g model
legislation on Ground water to ensure uniformity amongst States.

3. The Committee felt that reverse boring of untreated water into the aquifers is
also arising as a sensitive issue, in Chapraula of Greater Noida as per the news
published in India Today titled ‘Shutters down on industries in cancer belt of
Uttar Pradesh’ by Baishali Adak on 21 Dec 2015. [t highlighted this issue based
upon the complaints of the Locals inhabitants that industries in Chhapraula
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Industrial Area are not only withdrawing ground water for their operations but
also dumping their effluents through 'reverse boring' resulting in poisoning of the
groundwater. The Committee felt that though there are complaints of reverse boring
and consequent contamination of groundwater leading to widespread diseases and even
mortality in affected areas, the issue has not been dealt With the seriousness that it
deserves. Presently Reverse Boring is dealt with alongwith other offences for polluting
water sources under Section 24(1 a) of Water Pollution Act1974 with penalty clause
under Section 43The Committee felt that specific provisions need to be done for Reverse
Boring and the penalty amount needs to pe increased because this act is similar to
abetment to mass murder of the community. UPPCB/CGWA should also apprise the
committee of the number of cases of reverse boring identified in the State, action taken
against them and remedial action resorted to, if any.
Short Compliance report

OA No. 593/2017 in Re: Paryavaran Suraksha Samiti & Anr. Versus Union of India & Ors

S. Directions by Hon’ble NGT Concerned Compliance status
No. Department
1. | Compliance status of all UPPCB Partially Complied

CETPs/ETPs/STPs
functioning in the State.

Total STPs: 105
Operational STPs: 97 (List annexed as
Annexure 4)

Not operational: 8 (List annexed as
Annexure 5)

STPs adhering to norms: 83

STPs not adhering to norms: 22

Total CETPs : 07

Complying and operational CETPs: 07

2. | Status of action taken
against non-compliant
STPs/ETPs/CTEPs/Industrial
units

UPSIDA Partially Complied

The Committee was informed that out of 88
defaufting/non-complying Units, 17 Units
have been closed, show cause notices have
been issued to 37 Units and action under
process against 34 units.

ETPs

Industries not Complying 282

Show Cause #57
Closure 99
Action under process:

Prosecution Filed 18
Conviction 04
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EC imposed 22,59 Cr
STPs
EC imposed 2.73 Gt
EC recovered 0.09 Cr
Show Cause for EC 36.87 Cr
The above Environmental Compensation
is imposed since May, 2019 to June,
2020
3 Status of online monitoring | Urban Partially Complied
of CETPs/ETPs/STPs Development | In 1126 GPIs and 05 CETPs, OCEEMS are
through OCEMS and Department | installed and connected to the online
connections of the online monitoring data at the CPCB/SPCBs.
monitoring data at the 1152 ETPs from polluted industries are
CPCB/SPCBs., connected to the control room and to the
OCEMS.
4 States which have not | Urban Partially Complied
addressed all the action Development | Out of 2248 MLD water, 410 MLD treated
points with regard to the | Department | water is being used for agricultural purposes
utilisation  of  sewage
treated water may do so
promptly latest before
30.06.2020, reducing the
time lines in the action
plans. The timelines must
coincide with the 50
timelines for setting up of
STPs since both the issues
are interconnected. The
CPCB may compile further
information on the subject
accordingly
5 Status of in-situ Urban As per the information provided by the UP
remediation in untapped Development | Jal Nigam and the monitoring done by
drains utilizing interim Department | UPPCB, 20 drains at Prayagraj, 04 drains at
measures Pratapgarh, 07 drains at Jhansi 7 and 05
(Phyto/bioremediation). drains at Aamgarh have been tapped and
work of in-situ remediation utilising interim
measure (bio/phyto-remediation).
6 Action plant for the State Urban Not Complied
of Uttar Pradesh to reach Development | No progress report provided
the target of 100%
treatment of sewage.
|7 State of promotion of use | Department | Not Complied
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of wastewater for various
usages and action plan for
supply of treated
wastewater for industrial
clusters?

Monitoring strategies and
institutional mechanism
evolved  for ensuring
compliance in the above-
mentioned  issues by
Ministry of Jal Shakti with
assistance of NMCB &
CPCB.

No progress report provided

Not Complied

Development | No progress report provided

CPCB may further continue

efforts on compilation of

River Basin-wise data.

Not Complied
No progress report provided

10

Status of study and analyse
of extent of reduction of
industrial  and sewage
pollution load on the
environment, including
industrial areas and rivers
and other water bodies
and submit its detailed
report to the Tribunal.

During  the lockdown
period there are reports
that the water quality of
river has improved, the
reasons for the same may
be got studied and
analysed by the CPCB and
report submitted to this
Tribunal. If the activities
reopen, the compliance to
standards must be
maintained by ensuring full
compliance of law by
authorities statutorily
responsible for the same.

Not Complied
No progress report provided

Not Complied

No progress report provided

12

States which have not
addressed all the action

EE——

Not Complied




points with regard to the
utilisation  of sewage
treated water may do so
promptly latest before
30.06.2020, reducing the
time lines in the action
plans. The timelines must
coincide with the 50
timelines for setting up of
STPs since both the issues
are interconnected. The
CPCB may compile further
information on the subject
accordingly
The CPCB may furnish its
report by  15.09.2020
giving the status of
furnishing of action plans
and their execution as on
31.08.2020

Monitoring strategies and
institutional  mechanism
evolved  for ensuring
compliance in the above-
mentioned issues by
Ministry of Jal Shakti with
assistance of NMCB &
CPCB.

Not Complied
CPCB Not Complied

In view of the above, we recommend as follows:

CPCB

Recommendations

1. The action plan for 100% sewage treatment and action plan for reuse of the treated
water should be prepared as directed by the Hon’ble NGT in its order. The Committee
directed the Principal Secretary, Urban Development to submit the action plan to the
CPCB immediately as they have already crossed the prescribed time limit. A copy of both

the action plans should also be given to the committee.
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Court Orders. Recently some States including UP have Passed their own legislations on
the subject and created their own State Boards. In the light of the Supreme Court Order
and the State Act, the Oversight Committee felt that the roles of Central Ground Water
Board /Authority and State Ground Water Board/ Authority need to be clarified. Also
the Central Government needs to come out atleast with 3 legislation/model legislation
on Ground water to ensure uniformity amongst States.

The Committee felt that though there are complaints of reverse boring and consequent
contamination of groundwater leading to widespread diseases and even mortality in
affected areas, the jssue has not been dealt with the seriousness that it deserves.
Presently Reverse Boring is dealt with alongwith other offences for polluting water
sources under Section 24(1 a) of Water Pollution Act1974 with penalty clause under
Section 43. The Committee felt that specific provisions need to be done for Reverse
Boring and the penalty amount needs to be increased because this act is similar to
abetment to mass murder of the community.

OCEMS for STPs: CPCB has installed 36 real time monitoring stations all across the
country out of which 21 are in Uttar Pradesh as part of the Online Continuous Effluent
Monitoring System(OCEMS). The number of stations in Ganga is 15, 5 on its tributaries
and 1 is on a drain. A central control room has been established at UPPCB HQs to do
24x7 monitoring of pollution data relating to these stations. The system was very
effective in monitoring pollution in Ganga river during Kumbh and was widely
appreciated. The Committee feels that these stations be established in all Polluted River
Stretches so that all 8ap areas are covered and major polluting sources are monitored
on 24x7 basis. UPPCB may be directed to ascertain the number of such stations required
for ensuring monitoring of all such polluted river stretches in the State. A list regarding
the location and tentative cost of setting up the stations alongwith likely sources of
funding may be prepared by SPCB and submitted to the Committee within one month.
The online monitoring stations will overcome the challenges of manual monitoring and

prevent data fudging.
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5. OCEMS for industries: The State Pollution Control Board should ensure compulsory
installation of Online Continuous Effluent Monitoring System (OCEMS) in all GPIs along
with Pan-tilt Zoom Web Camera with open access to the department. Consent to
operate shall be provided only after such compliance.

6. Even after so much of emphasis the District Environment Plan (DEP) has not been
finalized yet. UPPCB may be directed to get it implemented in all the Districts within a
month , failing which adverse entries be recorded in the ACRs of concerned officers. The
DEPs should focus inter alia on the working of ETPc, STPs and CETPs.

7. As per the compliance report of UPPCB it is evident that they are continuously
monitoring the STPs/ETPs/CETPs and have installed OCEEMS in the State for online
monitoring still the same information is not reflected in the report of CPCB. Thus, it is
directed that UPPCB should timely submit their progress report to the CPCB..

8. Chief Secretary may be directed to take immediate steps to activate the district level
Environment committee to meet regularly at least once in two weeks as directed by
Hon’ble NGT. It will help to tackle the issues, adversely affecting the environment at an
early stage.

The Member Secretary, UPPCB is directed to send this report to the Registrar General, National
Green Tribunal, Principal Bench, New Delhi for placing the same before the Hon’ble Tribunal
with a copy to the Chief Secretary, Government of UP for necessary action. The report be

uploaded on the website of the committee.

18-09-2020 18-09-2020
X Anup Chandra Pandey X SVS Rathore
Dr Anup Chandra Pandey Justice SVS Rathore
Member, Oversight Committee Chairman, Oversight Committee
Signed by: ANUP CHANDRA PANDEY Signed by: SURENDRA VIKRAM SINGH RATHORE

September 18, 2020

Please visit our website: oschgt.upsdc.gov.in for more information.

Annexures: As above
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Letter no. JL{ /055/SMCG /92

Date; 3|/ 04/2020

To,

The Chairman,

Oversight Committee, NGT
Lucknow, UP

Subject: Regarding the information sought during the video conference meet held dated 30-07-2020 to
review the compliance status of OA No 593/2017 With OA No 148/2016.
Sir,

Information was sought from SMCG regarding the Updated status of STP in Uttar Pradesh, in
Video conferencing meeting held dated 30-07-2020 to review the compliance status of OA No 593/2017
With OA No 148/2016.

As per the data made available to SMCG from various Nodal agencies, the information g¢ requested by
Oversight Committee is as mentioned below. Y
1. In Uttar Pradesh there are total 104 STP (102 no’ s functional & 2 no’s unfunctional) across 33
cities with a total established capacity of 3298.84 MLD. List attached Annexure-1
2. Total 62 no’s of STP with a Total Capacity of 1522.16 MLD are under construction in Uttar
Pradesh. List attached Annexure-II
3. DPR for 12 Projects with a proposed STP capacity of 425 MLD are sent to NMCG for approval.
List attached Annexure-III
SMCG have requested DG, NMCG to expedite the process of approval of the above mentioned
DPR’s vide letter no 727/0032/SMCG-UP/09, Dated: 21 July, 2020. Copy Enclosed.
Chief Secretary, Govt of UP have also requested DG, NMCG to expedite the process of approval
of the DPR’s vide letter no Bha.Sa. | 7/76~2~2020-26NG/2020, Dated 31* July,2020. Copy
Enclosed

This is for kind information and necessary action.

Enclosure: As above Yours Faithfully
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Interception & Diversion and STP at 86.10 DPR sent to NMCG vide letter no. 318/SMCG-
1 | Kalpi Town. Distt, Jalon, UP UP/376 dated 30.03.2020
Interception & Diversion and STP al 144,44 DPR sent to NMCG vide letter no. 3 19/8MCG-
2 | Banda Town, UP UP/609/ 01 dated 30.03.2020
Interception & Diversion and STP ai 408.89 § e :
L Fatehgarh-Farrukhabad, UP Under Third Party Appraisal
Rehabilitation of old trunk sewer 182.68 DPR sent to NMCG vide letter no. 320/SMCG-
4 | Kanpur, UP UP/592 dated 07.05.2020
Interception & Diversion and STP at 384.66 DPR sent to NMCG vide letter no, 501/SMCG-
5 | Loni, Distt, Ghaziabad, UP UP/0032/ 06 dated 02.06.2020
Interception & Diversion and STP al 68.63 DPR Directly submitted in NMCG office by
6 | KairanaTown, Distt, Shamli, UP UPJN
epti i i 74, &
g’?ﬁ\[irri:lﬁgfg}rﬁno:ﬁi li::fvimon - e DPR sent to NMCG vide letter no. 547/SMCG-
7 | Bulandshebar, up UP/00540/ 01 dated 1 1.06.2020
DPR for Interception & Diversion and 767.47 DPR sent to NMCG vide letter no. 526/SMCG-
g | STP works for Saharanpur town, UP UP/612-T701 dated 08.06.2020
DPR for Pollution Abatement of River 557.74 DPR sent to NMCG vide letter no. 510/SMCG-
9 | Gomati at Lucknow, Phase-11, UP UP/0369-T/ 02 dated 05.06.2020
DPR for Interception & Diversion and D :
L PR sent to NMCG vide leter no. 597/SMCG-
STP works lorDeoband town, 81.79 UP/0472-T/ 04 dated 26.06.2020
10 | Saharanpur, UP
Total 2757.31 j
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Cost

Sl.No. / Name of the project (Rsin Cr) Present Status
’ ; 86.10 | DPR sent to NMCG vide letter no. 318/SMCG- |
1 f 14D STP at Kalpi Town UP/376 dated 30.03 2020
i 144.44 | DPR sent to NMCG vide letter no. 319/SMCG-
2 I 12D STP at Banda Town UP/609/ 01 dated 30.03 2020
1&D STP at Fatchgarh- | 40889 e _
3 ! Porrstitishod Under Third Party Appraisal
Rehabilitation of old trunk sewer 182,68 | DPR sent to NMCG vide letter no. 320/SMCG- \
4 | Menii UP/592 dated 07.05.2020
s ) 384.66 | DPR sent to NMCG vide letter no. 501/SMCG-
5 ' I&D STP at Loni, Distt. Ghaziabad UP/0032/ 06 dated 02.06.2020
I&D and STP at Kairana Town, 68.63 DPR Directly submitted in NMCG office by
6 | Distt. Shamli UPJN
DPR for 1&D and STP works for 7491 | DPR sent to NMCG vide letter no. 547/SMCG-
7 | Gulagthi town UP/00540/ 01 dated 11.06.2020
DPR for I&D and STP works for 767.47 | DPR sent to NMCG vide letter no. 526/SMCG-
8 Saharanpur town UP/612-T/ 01 dated 08.06.2020 i
| DPR for Pollution Abatement of | 357.74 DPR sent to NMCG vide letier no. 510/SMCG.
j River Gomati at Lucknow, Phase- UP/0369-T/ 02 dated 05.06.2020
9 11
DPR for 1&D and STP works for 179 DPR sent to NMCG vide letter no. 597SMCG-
10 | Deoband town 179 | UPI0472-T7 04 dated 26,06 2030 3
[ ] Total 2757.31
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[ anNeyws 1 DR sentto NMCG office e
L il Date 29.07,2020 1 STP c,—,pacity
Cost Present Status (in mid)
—SINo I Name of the project ] (Rs in Cr.) - _‘_;5____-__4
1] 2 d - MCG
Sy 86,10 |DPR sent to NMCG vide letter no. 318/S 10
: I STP at Kalpi Town UP/376 dated 30.03.2020
: e [43.44  |DPR sent to NMCG vide letter no. 319/SMCG 28
[ 2 ]I&D STP at Banda Town UP/609/ 01 dated 30.03.2020
] 3 II&IJ S1P at Fatehgarh-Farrulchabad 408.89  lynder Third Party Appraisal i
: iifletion-aF ol b saoni & 182.68 |DPR sent to NMCG vide letter no. 320/SMCG R
4 Rehabilitation of old trunk sewer Kanpur UP/592 dated 07.05.2020
384.66 | )
oyl oo DPR sent to NMCG vide letter no. 501/SMCG 60
1&D STP at Loni, Distl. Ghaziabad
/ " / UP/0032/ 06 dated 02.06.2020
’ 6 {l&l) and STP at Kairana Town, Distt. Shamli s ngNDircctly SOEIE 5 TS, vy 15
DPR for 1&D and STP works for G hi
s RN o ue 7491 15pR sent to NMCG vide letter no. 547/SMCG -
7 UP/00540/ 01 dated 11.06.2020
{ tDPR for 1&D and STP works for Saharanpur 76747 |DPR sent to NMCG vide letter no. 526/SMCG 85
£ e UP/612-T/ 01 dated 08.06.2020
DPR for Pollution Abatement of River Gomati i DPR sent to NMCG vide letter no. 510/SMCG
9 at Lucknow, Phase-11 UP/0369-T/ 02 dated 05.06.2020 L
DPR for 1&D and STP works for Deoband town
81.79 DPR sent to NMCG vide letter no. 597/SMCG 9
10 UP/0472-T/ 04 dated 26.06.2020
[&D 'STP at  Tanda Town, Distt. 244,67 DPR sent to NMCG vide letter no. 740/SMCG
13 Ambedkarnagar UP/0032/ 10 dated 24.07.2020 e
le II&D STP at Faizabad Town, Distt. Ayodhya 363.95 DPR sent to NMCG vide letter no. 747/SMCG
UP/0619/ 01 dated 27.07.2020 o
L I Total 2757.31 425.00
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A eywie -4
Annexure 4
STPs - Operational (August - 2020)
Installed
Sl. No. Name and Address of STP District City/ Town Capacity
(MLD)
1 3 4 5 12
1 10.445 MLD STP near Tixi Tempel Etawah Etawah 10.445
2 03 MLD STP Firozabad Firozabad Firozabad 3
3 1.6 MLD Saifai Etawah Saifai 1.6
4 E3BID SIp M?uja O Mainpuri Mainpuri 23.0
Padaria
5 3.42 MLD Near Divyang kendra Chitrakoot Karvi f:‘:r:akoot 3.42
6 Sajari 42 MLD, Kanpur Kanpur Kanpur 42
7 36 MLD STP Kanpur Kanpur 36
8 Bingawan 210 MLD, Kanpur Kanpur Kanpur 210
9 Jajmau, 43 MLD Kanpur Kanpur Kanpur 43
10 Jajmau, Kanpur 130 MLD Kanpur Kanpur 130
Kanpur
11 Jalalpur, Amrapur Dahiat Kanpur Dehat 13
Fatehgarh
12 2 7 MLD STP Farrukhabad Fatehgarh 2.7
13 STP Numayadahi Prayagraj Numayadahi 50
14 STP Ponghat Prayagraj Ponghat 10
15 STP Kodra Prayagraj Kodra 25
16 STP Rajapur Prayagraj Rajapur 60
17 STP Salori-1 Prayagraj Salori 29
18 STP Salori-2 Expansion Prayagraj Salori 14
19 & ; Naini 20
20 STP Naini Prayagraj Naini 0
21 Bhagwanpur STP 9.8 MLD Varanasi Varanasi 8.0+1.8
22 Dinapur STP 80 MLD Varanasi Varanasi 80
23 Goithaha STP 120 MLD Varanasi Varanasi 120
24 Dinapur STP 140 MLD Varanasi Varanasi 140
25 DLW STP 12 MLD Varanasi Varanasi 12
26 14 MLD Pakka Pokhra Mirzapur Mirzapur 14
27 4 MLD Vindhyachal Mirzapur Vindhyachal 4
S.T.P. (15 MLD), Jharkhandi,
28 A aharoe ki B Gorakhpur Gorakhpur 15
S.T.P. (30MLD) Opp. Manyavar
29 Kanshiram Shahri Garib Awas Gorakhpur Gorakhpur 30
Yojna, Deoria bypass Road
30 STP, Mahilpur Road Saharanpur Saharanpur 38
31 6.5 MLD Awas vikas Parishad STP Lucknow Lucknow 6.5
32 37.5 MLD Awas vikas Parishad STP Lucknow Lucknow 37.5
33 STP, Bharwara Lucknow Lucknow 345
4
35 STP, Daulatganj Lucknow Lucknow 56
36 56 MLD, Trans Hindon Ghaziabad Ghaziabad 56
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(Indirapuram), Ghaziabad

74 MLD, S.B.R., Indirapuram,

7 ; iabad i 74
3 Ghaatabead Ghaziaba Ghaziabad
38 36 WD Snsirsputai, [G08) Ghaziabad Ghaziabad 56
Ghaziabad
39 SBMLB, 3B, Dugahalda Vilay Ghaziabad Ghaziabad 56
Nagar, Ghaziabad
40 56 MLD, S.B.R., Morty, Ghaziabad Ghaziabad Ghaziabad 56
a1 70 MLD, U.A.S.B.R. Dydahaida Vijay Ghaziabad Eharlibad 70
Nagar, Ghaziabad
42 3 MLD Pilkhaun Ghaziabad Pilkhaun 3
43 TR NI b e e Ghaziabad Ghaziabad 56
Ghaziabad
3 MLD STP Brijghat Zone,
44 Gathmuleshwar, Hapur Hapur Garhmukteswar 3
6 MLD STP Garh Zone,
45 Garthmilkeshwar, Hapur Hapur Garhmukteswar 6
46 78 MLD, Dhadhupura, Agra Agra Agra 78
47 2.25 MLD, Budi ka Nagla, Agra Agra Agra 2.25
48 10 MLD, Peelakhar, Agra Agra Agra 10
49 12 MLD, Devri Road, (Bhimnagri), Agra A 12
Agra
£0 14 MLD, Jaganpur, Sikandarpur, S Atfo 14
Agra
51 40 MLD, Sadarban, Bichhpuri, Agra Agra Agra 40
52 24 MLD, Dhadhupura (New), Agra Agra Agra 24
36 MLD Sadarwan
53 (Bichpuri) New Agra Agra 36
54 4.50 MLD, Kalindi Vihar, Agra Agra Agra 4.5
583 MLD, Pandav Nagar, Meerut Meerut Meerut 3
56 07 MLD, Pallavpuram-1, Meerut Meerut Meerut 7
57 10 MLD, Lohiya Nagar, Meerut Meerut Meerut 10
58 15 MLD, Shatabdinagar, Meerut Meerut Meerut 15
59 11 MLD, Pallavpuram-2, Meerut Meerut Meerut 11
60 15 MLD, Vedvyaspuri Meerut Meerut Meerut 15
61 06 MLD, Rakshapuram, Meerut Meerut Meerut 6
62 06 MLD, Shradhapuri-1, Meerut Meerut Meerut 6
63 06 MLD Sainik Vihar Meerut Meerut 6
64 5 MLD Modipuram Tiraha Meerut Meerut 5
65 07 MLD, Sports Goods Complex, Khuariil TR -
Meerut
66 10 MLD, Ganga Nagar, Meerut Meerut Meerut 10
67 72 MLD Garh road (Jagriti vihar) Meerut Meerut 72
68 06 MLD, Shradhapuri- Phase-2, KAt Mt 6
Meerut
69 Nagar Palika Parishad, Muzaffar Mutafiar Hagar 325
Muzaffarnagar Nagar
70 12 MLD, Ayodhya Ayodhya Ayodhya 12
71 13.59 MLD, Masani, Mathura Mathura Mathura 13.59
72 53 W3, Transammung, Mathura Mathura 14.5

Jamunapar, Mathura
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08 MLD, STP Near 100 Bed Hospital

73 Vehdaan; Mathura Mathura Mathura 8
04 MLD, Vrindavan Near Pagal
74
Baba Mandir, Mathura N Fastiirs 4
75 16 MLD, Trans Yamuna, Laxmi Mavkars Kasthara 16
Nagar, Mathura
76 2.76 MLD Goverdhan STP Mathura Mathura 2.76
77 33 MLD, Sector-54, Noida Noida Noida 33
78 25 MLD, Sector-50, Noida Noida Noida 25
79 35 MLD, Sector-123, Noida Noida Noida 35
80 50 MLD, Sector-168, Noida Noida Noida 50
2.0 MLD Greater Noida Authority Greater !
o STP, Vill- Badalpur Noida s :
82 ECO tech -2 i - Greater Noida 15
Noida
83 ECO tech -3 Gref';\ter Greater Noida 20
Noida
84 137 MLD, Kasana, GreaterNoida C:g::r Greater Noida 137
85 34 MLD, Sector -50 Noida Noida Noida 34
86 54 MLD, Sector- 54, Noida Noida Noida 54
o 0.805 MLD, Ahara Road, Zone-A, Bulandhsaha ioopthiiae 0.805
Anoopshahar r
88 1.75 MLD, Ahara Road, Zone-B, Bulandhsaha Aottty 1.75
Anoopshahar r
89 04 MLD Narora (NGRBA) B“'a“‘:hsaha Narora 4
90 225 MI:D, Narora Atomic ;?ower Bulandhsaha Weiors 235
Station Narora Township r
1.5 MLD Anoopshahar Zone A Bulandhsaha
91 (NGRBA) ; Anoopshahar 5
92 STP, Zone-B Anoopshahar Bulam:hsaha Anoopshahar 1.0
93 24 MLD Bijnor Bijnor Bijnor 24
94 58 MLD Moradabad Meoradabad Moradabad 58
95 15 MLD Pehrigaon Rampur Rampur 15
96 14 MLD Benzirpur Rampur Rampur 14
97 5 MLD Rampur Rampur Rampur 5
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Annexure 5
STPs -Not Operational (August 2020)
Installed
:I' Alae s Siiess of District City/ Town Capacity Remark
0. STP
(MLD)
1 2 3 4 11
1 13.5MLD STP‘at Mauja Rk Evsah 135 Due to non cor_mec‘tivity
Umrain of sewage pipe line
2 67 MLD Firozabad Firozabad 67 Under Trial
Due to lack of sewage
generation from the
3 Moradabad Moradabad Moradabad 20 New MDA Calofy st
STP.
4 Bapifl::i'éﬁz‘;;bad Ghaziabad Ghaziabad 56 Under Maintenance
5 4 ML.D' Sadt:lllabad Ghaziabad Ghaziabad 30 Under Maintenance
(Loni), Ghaziabad
At present Ist Phase
ponds are under
capacity upgradation
6 5 MLD Hathia Nala Sultanpur Sultanpur 5 then lind phase will be
upgraded. After
upgradation capacity of
ponds will be 10 MLD.
The pipe line of 05 MLD
STP Jajmau outlet is
under maintenance,
7 Jajmau, 5 MLD, Katipur Kanpiir 5 and t!je clganing‘of
Kanpur plant is being going on.
The STP is under
maintenance from
01.07.2020
STP Not Working, Rising
Main work is being
8 4 MLD Kanwara Road Banda Kanwara 4 taken up urider AMRUT
scheme
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